
MINUTES OF EFC  MEETING NO. 01/2009­10    DATED 20.04.2009
 

            Meeting No. 01/AM09­10 of the Export Facilitation Committee  was held on 20.04.09 under the Chairmanship of Shri V.K. Srivastava, Additional Director General of
Foreign Trade.
 
2.         The following officials attended  the meeting:­
 

1.                   Ms. Vibha Bhalla, Jt. DGFT     
2.                   Sh. Rajiva Kumar, DDG
3.                   Sh. Anil Subramanium, US, M/o Mines
4.                   Sh. Ganesh Singh, Consultant(Seeds), Ministry of Agri & Co­op.
5.                   Sh. Vinod Singhal,  SO, MoEF (FPD)
6.                  Ms. Anita Narang, S.O., D/AHD

 
3.         After deliberations the following decisions were taken:­
 
3.1.1        Following   06 cases for export licence were approved:­ 

 
Sl.
No

Case No.
in the
agenda

Name of the firm , File
No
 

Dt of
receipt
MM/DD/
YYYY

Dt of
forward­ing
MM/DD/YYYY

Product     &
Quantity

 

Deptt./
Remarks

1 18 Orleans Seeds, Amravati
01/91/110/551/AM09/EC

10/27/08 11/03/08
Reminder sent
on 04.06.09

6000 Kgs of Onion
Seed Bombay Red to

Kenya  

NOC received
from D/o

Agri & co­op

2 38 M/s Malav Seeds Pvt. Ltd., M.P.
F. No. 01/91/110/734/AM09/EC

02/03/09 02/19/08 18,000 Kgs. of Onion
Seed  to Italy

NOC received
from D/o
Agri. & co­

op.
3 40 M/s Sita Trading, Hyderabad

F. No.
01/91/110/757/AM09/EC

02/18/09 02/25/08 1000 MTs. of  Husk of
rice to UAE, Qatar,
Saudi Arabia, Kuwait

NOC received
from D/o
AHD&F

4 3   of
regular
cases

M/s Malav Seeds P. Ltd., M.P.
F. No. 01/91/110/792/AM09/EC

03/27/09 03/31/09 24 MTs of Onion Seed
to Italy

NOC received
from D/o
Agri. & co­

op.
5 4   of

regular
cases

M/s Malav Seeds P. Ltd., M.P.
F. No. 01/91/110/791/AM09/EC

03/27/09 03/31/09 24 MTs of Onion Seed
to Kenya

NOC received
from D/o
Agri. & co­

op.
6 9 of

regular
cases

Futura Travels Ltd, Mumbai 04/02/09 04/08/09 Used Aircraft Hawker
850 XP to USA

NOC received
from DGCA
M/o CA

 
 
 
 
 
 



 
 
 
 
 
 
3.1.2    Following  47 applications were deferred:­         
 
Sl.
No

Case No. in
the agenda

Name of the firm , File No
 

Dt of
receipt
MM/DD/
YYYY

Dt of
forward­ing
MM/DD/YYYY

Product     &
Quantity

 

Technical
Authority

1 1 Surya Vinayak Industries Ltd, 
Delhi
01/91/110/47/AM09/EC

04/28/08 4/30/08 86 MT of
Sandalwood Chips
against two
expired licences
(153 MTs)

MoEF
 
 

2 2 Surya Vinayak Industries Ltd, 
Delhi
01/91/110/48/AM09/EC

04/28/08 4/30/08 48 MT of
Sandalwood Chips
against two
expired licences
(153 MTs)

MoEF
 
 

3 3 M/s Jagan Nath Prem Nath,
Delhi
01/91/110/107/AM09/EC
 

05/14/08 10/20/08 Export of 5 MTs
of Sandalwood
chips

MOEF

4 4 M/s Jagan Nath Prem Nath,
Delhi
01/91/110/108/AM09/EC
 

05/14/08 10/20/08 Export of 2. 213 
MTs of
Sandalwood chips

MOEF

5 5 India Sales International
01/91/110/80/AM08/EC
 

05/23/08 06/04/08 7.5 MT of
Sandalwood spent
Dust

MoEF

6 6 Stempeutics Research (P) Ltd,
Bangalore
01/91/110/170/AM09/EC
 

06/10/08 6/17/08 Processed
mesenchymal
stem cells derived
from bone
marrow­50 Nos
(not exceeding 60
ml plasma for
each patient)

 
ICMR/
DGHS

7 7 M/s Naresh International, Delhi
01/91/110/168/AM08/EC

06/11/07 07/04/08 Export of 11. 600
MTs of
Sandalwood De­
oiled Spent

MOEF

8 8 M/s. Naresh International,
Delhi
01/91/110/702/AM07/EC
 

06/19/08 08/26/08 3 MT of
Sandalwood Chips

MoEF

9 9 M/s. Naresh International, Delhi
01/91/110/213/AM09/EC
 

06/30/08 06/30/08 5 MT of
Sandalwood Chips

MoEF

10 10 M/s Naresh  Chand & Co., Delhi 06/30/08 07/07/08 7.00 MTs of MOEF



10 10 M/s Naresh  Chand & Co., Delhi
 01/91/110/214/AM09/EC
 

06/30/08 07/07/08 7.00 MTs of
Sandalwood 
chips

MOEF

11 11 Advinus Therapeutics Pvt Ltd,
Bangalore
01/91/110/225/AM09/EC
 

07/4/08 07/14/08 Animal plasma
samples—700
samples
 

MOEF

12 12 Glass & Foundry Sands,
Allahaad
01/91/110/316/AM09/EC

07/13/08 09/05/08 Total 2.500 MT of
Slica Sand to
Nepal

Mines

13 13 M/s  Jagan Nath Prem Nath,
Delhi
 01/91/110/249/AM09/EC
 

07/14/08 10/20/08 1195 Kgs of
Sandalwood

MOEF

14 14 India Sales International,
Kanpur
01/91/10/252/AM09/EC

07/14/08 10/13/08 4.00 MT of
sandalwood chips

MOEF

15 15 Al Sana Fragrance, New Delhi
01/91/110/253/AM09/EC

07/14/08 10/13/08 1.00 MT of Sandal
wood chips

MOEF

16 16 Naresh International ,Delhi
01/91/110/239/AM09/EC

09/09/08 10/20/08 Sandalwood
Heartwood
chips/mixed
chips/
Flakes/owder – 5
MTs

MOEF

17 19 Advinus Therapeutics (Pvt) Ltd,
Bangalore
01/91/110/554/AM09/EC

10/31/08 11/03/08 Plasma samples
from Mice for
analysis­220 
samples(100­350
ul per samples
Plasma samples
from Rabbits for
analysis­220
samples 100­350
ul per samples)
 

MOEF

18 20 M/s Danisco(I) Pvt. Ltd.,
01/91/110/592/AM09/EC
 

11/27/08 28/11/08 10 MT of Dried
Seaweed Cottonii

MOEF/DOC

19 21 M/s Pepsico Holdings  Pvt.
Ltd.,
 01/91/110/613/AM09/EC
 

12./01/08 12/03/08 200 MTs of Dried
Seaweed Cottonii

MOEF/DOC

20 22 M/s Shree Shibaji Global
Exports, Amritsar.
01/91/180/155/AM09/EC
 

12/04/08 12/24/08 Export of  5000
Kgs Sandalwood 
heartwood chips­
out of imported
stock.

MOEF

21 23 M/s Sai lalith Fragances,
Chennai

12/10/08 22/12/08 Sandalwood oil­
1150 kgs.

MOEF



Chennai
01/91/110/631/AM09/EC
 

1150 kgs.
Sandalwood
chips­50,000 kgs.
Sandalwood dust­
18,000 kgs.
De­oiled Spent
dust­40,000 kgs.

22 24 M/s. Suven Life Sciences,
Hyderbad
1/91/110/641/AM09/EC

12/12/08 12/23/08 Rat Plasma, Rat
Urine, Rate Bile
and Rat Feces

MOEF

23 25 M/s Pioneer Livestock, Assam.
01/91/110/155/AM09/EC
 

12/23/08 12.24.09 Export of  20000
Nos. Live cattle
and Buffaloes

D/o AH&D

24 26 M/s. Ferro Alloys Corporation
Ltd., N. Delhi
1/91/110/666/AM09/EC
 

01.2.09 01.28.09
Reminder sent
to DOC on
03.23.09

Chrome
Concentrate

DOC/
M/o Steel

25 27 M/s DDP Exports, Kolkata
01/91/110/676/AM09/EC

01.02.09 01.06.09 Buffaloes
1000 nos

AHD&F

26 28 M/s The Premier Mica Co.,
01/91/110/690/AM09/EC

01.07.09 01.28.09 Silica Sand
600 MT

M/o Mines

27 29 M/s Formaxx Kommerx P. Ltd.,
Kolkata
01/91/110/682/AM09/EC

01.07.09 01.13.09 Live Buffaloes
1000 nos

D/o AH&D

28 30 M/s Alauddin Mandal, Dashin
Dinajpur
01/91/180/1897/AM09/EC

1.12.09 01.28.09 Live Buffaloes
10000 nos

D/o AH&D

29 31 Chaoudhury Exports,
Murshidabad
01/91/180/1928/AM09/EC

01.15.09 02.03.09 Buffalow
1200  Nos 

AHD&F

30 32 M/s Jayaex, Chennai
01/91/180/1753/AM09/Exp.
Cell

01.15.09 01.30.09
Reminder sent
on 04.06.09

Varmi Campos
50 MT

MOEF

31 33 M/s Hind International,
Murshidabad
01/91/180/1744/AM09/Exp.
Cell

01.15.09 01.28.09 Live Cattle and
Buffalows
5000 nos

AHD&F

32 34 Sandor Medicaids Pvt Ltd,
Hybad
01/91/180/866/AM09/EC

1/29/09 12/12/08 Biological Waste
10 Tons

Bio Tech/
ICMR/
DGHS

33 35 Navin Fluorine International
 

F.No.

12/29/08 12/29/08 Mixture of HCFC­
22 & HCFC­142­B
2000 MT

MoEF
Ozone Cell



F.No.
01/91/110/656/AM09/EC34 36 Navin Fluorine International
 
F.No.
01/91/110/658/AM09/EC

12/29/08 12/29/08 CFC­11
10 MT

MoEF
Ozone Cell

35 37 Navin Fluorine International
 
F.No.
01/91/110/659/AM09/EC

12/29/08 12/29/08 CFC­12
 
50 MT

MoEF
Ozone Cell

36 39 M/s Abdul Alim Prodhani,
Assam.
F. No.
01/91/110/753/AM09/EC

02/18/09 02/25/08 25000 Nos.
oxen,Bulls, &
10,000 nos. of 
Buffalos

D/o AH&D

37 41 M/s  Hind International,
Murshidabad
F. No.
01/91/180/2240/AM09/EC

02/18/09 02/25/08 10000 MTs. of
Wheat Bran to
Bangladesh.

D/o AH&D

38 42 Namdhari Seeds, Bangalore
01/91/180/2380/AM’09/EC

03/05/09 03/12/09 Onion Seeds ­8
MT

D/Agri & Co­
op

39 2   of regular
case

M/s Mohammad Hossain Molla,
West Bengal.
F. No.
1/91/180/2447/AM09/EC
 

03/17/09 03/19/09 Buffalo, 250 Nos D/o AHD&F

40 5  of regular
case

M/s  Naresh Overseas, Delhi
F. No.
01/91/110/790/AM09/EC

03/27/09 03/31/09 Sandalwood
Heartwood
chips/Mixed
Chips/
Flakes/Powder, 4
MTs

Mo EF

41 6  of regular
case

 M/s Sabarmati  Ashram
Gaushala
No.01/91/180/2548/AM09/EC

04/01/09 04/02/09 100 Nos of
Murrah FS Doses,
100 Nos. of Jersey
FS Doses and 100
Nos. of Frozen
Embryos

D/o AHD&F

42 7  of regular
case

 M/s Gautam Trading Co., Delhi
F. No.
01/91/110/791/AM09/PC.III

03/31/09 04/06/09 Onion Seeds , 20
MTs

D/o Agri. &
Co­op.

43 8  of regular
case

 M/s UNICHEM Trading Co.,
Chennai
No. 01/91/180/2256/AM09/EC

02/20/09 04/02/09 25 MT of
Diammonium
Phosphate

M/o C & F

44 1 of
supplementary
agenda

VEM Technologies Pvt Ltd
01/91/110/3/AM10/EC

04/09/09 04/13/09 Tail & Adapters in
storage box
        50 nos

M/o IT

45  2 of
supplementary
agenda

TATA Power Co. Ltd.
01/91/110/2/AM10/EC

04/09/09 04/13/09 Second Hand  DG
Sets with
auxiliaries
           6 Nos

M/O Heavy
Industries

46   3  of
supplementary
agenda

MMTC Ltd.
01/91/180/1072/AM07/EC

03/18/09 04/13/09  Urea
       20000 MTs

D/OFertilizers



agenda
47  4   of

supplementary
agenda

Dr. Reckeweg Roshanlal India

Pvt. Ltd.

07/14/08 10/13/08 Nux Vomica Seeds

          30 Kg.

MoEF

 
3.1.3    Following  02   applications were rejected:­          
 
Sl.
No

Case No.
in the
agenda

Name of the firm , File
No
 

Dt of
receipt
MM/DD/
YYYY

Dt of
forward­ing
MM/DD/YYYY

Product     &
Quantity

 

Deptt/
Remark

1 17 Simbiosys Biowares India
(P) Ltd, Blore

01/91/110/549/AM09/EC

10/27/08 11/03/08 Mice and Rat Tissues
and cells derived from
Tissues­Liver, Artery
Muscle , bone,

fibroblast, skin, heart,
brain, pancreas and

kidney

NOC not given as
firm is not

registered with
CPCSEA, MoEF

2 1 of
regular
cases

M/s Al Alam Trade Centre,
Mumbai
F. No.

01/91/110/776/AM09/EC

03/09/09 03/19/09 Waste paper,
1000MTs

DIPP has not
recommended

 
 
            Following decisions were taken to expedite disposal of pending applications:­
 

4.1        In respect of cases (S. Nos. 20,25,27,29,30,31,33 of the agenda), where reply/comments/documents are awaited from the firms,  it was decided to  issue a
reminder to furnish the requisite information/documents within 15 days failing which their cases will be closed.
 
4.2                In  respect of  case at S.No. 22 of  the agenda,  the Chairman directed  to  take up  the matter with  Import Cell  so  that  reply may be  furnished  to Ministry of
environment & Forest at the earliest.
 
4.3        D.O. to be sent to MoEF at the level of JDG(E),  in respect of S.Nos. 32,35,36 & 37 of the agenda,  for expediting the comments.
 
4.4        Reminder to be sent to ICMR in case at Sl. No. 34.

 
 
 
 
 
 
 
 
 
 
 
 
 



 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
          
 


